
CENTRAL ADMfl' ISTRAT]JE TRIBWA1 

BP GALOFE_ BENCH 

Second Floor, 
Commercial Crnplcx, 
Indirenagar, 
M\GALE - 560 030. 

Dated: 1 8APR 1995 

APPLATIQ' NO.. 	977 of 1995. 

APPLJJANTS Sri.Basavaraj,Bharwad Dist. 

v/s. 

RESJQ'DEJ'JTS: The Chief General Manager, Telecom, 
Karnataka Circle,Bangalore l and another. 

To 

1. 	Sri.F.V.Patil,AdvoCate, 
No.555,Fifty third Cross, 
Third Block,Rajajinagar, 

Bangalore.-560 010 
(Near Rarna Mandir). 
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CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE BENCH 

ORIGINAL APPLICATION No.977/1995 

MONDAY, THIS THE 3RD DAY 01 APRIL, 1995 

SHRI JUSTICE P.K. SHYArUNDAR .. VICE CHAIRMAN 

SHRI T.V. RAI9ANAN 	.. 	MEMBER (A) 

Basavaraj, S/o Gurupathreo Satialgi, 
Major, Dcc: Casual Mazdoor, 
R/o Oesai Diii, Durga Dj Temple, 
Hubli, Oharwad district. 	 •1• 	 Applicant 

(By Advocate Shtj F.V. Patil) 

XIs. 

The Chief General Manager, Telecom, 
Karnataka Circle, Maruthi Complex, 
Gandhinagar, Bangalore - 560 009. 

The Divisional Engineer (Admn;), 
Telecom District Manager, Hubli-21, 
Dharwad district. 	 •.• 	Respondents 

ORDER 

Shri T.V. Ramarn. Member (AJ 

Case called twice, applicant and his counsel absent. 

We have considered the application which is posted today for 

admission. We find no good reason to admit the same because 

his own adm sion, 	applicani s€étd working a :-aasua1 rnazdpor 
-- 	- 

on muster r011 ..from .1 .12 .1989 	iS evident from Annexure-A2 • The 
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the direction given by this Bench of the Tribunal in D.A. 

No.983/1993 decided on 29.7.1994. Hence, we see m substance 

in this application which is hereby dismissed. No costs. 
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( T.V. RAMANAN ) 
ME1BER (A) 	

(P.K.SHYAMSUNDAR) 	( 
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